IN THE CENTRAL APMINISTRATIVE TRIBUNAL ¥ HYDERABAD BENCH
AT HYDERABAD

* %k

C.A._267/96. ‘ ‘ Dt. of Decision i 16-04-%6

N. Devidas .. Applicant,.
Vs

1. The Unicn cof India, Rep. by
the General Manager, SC Rly.
Rail Nilayam, Secunderabad.

2. The Chief Personnel Cfficer,

SC Rly, Railw Nilayam, -
Sec'kad. .. Respondents,

Ceunsel for the Applicant : Mr, G. Ramachandra Rao

Counsel for the Respondents : Mr, V.Rajewwara Rae,
: SC For Rlys.

CORAM: .

THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN,)
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ORDER

Y As per Hen'ble Shri R. Rangarsjan, Member (Admn.) ¥

Heard Shri G. Ramachandra Rae, learned ceunsel feor
the applicant and Shri V. Rajeswara Rae, learned ceounsel #er

the respendents.

2. The applicant in this OA was appeinted as Assistant
Ceok in the Catering Department ef SC Railway .t Kazipet. He
was premeted te the pest of Assistant Catering Manager 6-9-~90

with regrespective effect frem 12-09-89,

3. OA,Ne, 1102/91 was dispesed ef by the erder ef this
Tribunal dated 04-10-~1994, The applicant4iin that OA, where I

was & party in that judgement, were directly recruited Assistant (
&atering Managers. The pfayer in that OA was feor a directien

fe ﬁhe respenéenfs te maintain single cemmen senierity list fer

2ll the Asst., Catering Managers in the entire SC Railway and

for a further directien te the respendents to promete the

applicants in that OA te the pest of Catering Managers frem

the date ef premetion eof their next juni@rg with all consequential

berefits. That CA Was dispésed of with the fellowing erder:-

"As it is now cenceded fer R-1 te R-3 that the Zene
is the senierity unit in regard tc the cadre of Asst. Catering
Managers, the Seni@rify list of Asst. Catering Managers has te
be prepared in regard te atleast all the Asst. Catering Managers
who were recrujted after the formatien ef the Seuth Central Railway

on the basis of theiq&ankings as per the select list and these

L) 3 ".
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whe were selected at the time of former selection have to be
placed above these whe were selected at the time of later -
selectien., On th%basis of éuch senierity list, the date of
prometien ef the respective applicants i.e., 2,4 fo 7 and 9
has te be advanced frem the date the pespective junier was

premeted as Catering Manager and if any such junier was premeted

{fi)the next higher pest, the case of such applicants fer premetien

te the next higher pest has te be censidered and such ef the
applicants whe have te he selested te the next higher pest as per
this erder sheuld be given netienal premetien te the said highgr
pest frem the respective dates on which his respective junier

waS premeted. Such ef these applicants whese premetiens have teo
be advanéed or premeted to nekt highér poests are entitled te all

the consequential benefits including senjerity. But the M@netary:

benefits has to be given frem 1=-11-90 (This CA was presented en

22-11-91)",

4, The applicaﬁt in the present OA submits that arrevised
gsenierity list mainteining 5 cemmen sihgle seni@rity list fer Asst.
Catering Managers was issued eop 18-1+-95, It is stated that the .
applicant in that senierity list gtands at S1.Ne. 106 and seme ef
his juni@rg;ézgézf at Sl.Ne. 109 and llzgﬁhcse-juhiors Were
premoted te higher pests such as Catering Manager, Catéring

Inspector Gr=-1I.

5. The applicent submitted a representatisn dated 14-03-95
(Annexure-V) te R-2 to give him preoferma premetien en par with his
juniers whe were premeted te the higher gradesE_ Byt it is‘+alleged

that ne reply has been given to that representation se far.
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+ bhe has fileg this OA\\\\

dentg te Premete him

-
“

AN

list dateq 18«1.95 5
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{;ffﬁﬁfgﬁﬁ*@wﬂgéﬁgkzasdﬂgkfy them in pf) R
=8 Lribupg) Rt p i s FADOVE,

by this ppy

8, The OA 1s erdered accerdingly at the admission stage

itself. Ne cests.
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/ (R. Rangarajan) /
/ Member (Admn, ) Aivw
\ : 7377
2 (el
Dated & The 16th_april 1996, iz -

Tpktated in Open Court)”
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Copy toi-
14

24

33
47
53

B

The Geheral Manager,.-South Central Railuay, Union af
India, Rail Nllayam, Secundsrabad.

The Chisf Peruonnel africer, .c:ﬂaxluay,'Railnilayam;‘
Secunderabad.’ _

4

Ona copy to Sxi;~Gﬁﬂamachand:a Rao, advocate, CAT, Hyd.

-One copy to Sri. wﬁaajasua}a'ﬁao, SC'Por Rlys, CAT, Hydi

One copy to Library, CAT, Hyd.

One spare cepys
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